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PSI-tM & ND. 

Mr. P.Sjvan Pillai 
SMt. Preethi for Railways 

• 	Learned counsel for the applicant3seeks 

pernission to withdraw the O.A.,'So as to enable him 

to take appropriate steps before the appropriate 

authority. Perrn:Lssiori is granted. The apolicationi 

is therefore dismissed as withckawn. 	 /• 
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